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BEFORE THE CENTRAL ADMINISTR

ATIVE TRIBUNAL
BANGALORE BENCH, BANGALORE :

DATED THIS THE TWENTIETH DAY OF NOVEMBER, 1987

Present : Hon'ble Justice Shri K.S. Puttaswamy . ee Vice Chairman
Hon'ble Shri P, Srinivasan ee Member (A)

APPLICATIONS NO.879, 880 AND 916/87(F)

Dr.K. Nagaraja,

S/o K. Venkstaraghava Char,

6§91, Icross, 3rd Mein Rpad,

RT Nagar, Bangalore-560 032,

Or.Mm.C, Lokesh,

S/o M,S, Chennabasappa,
No,117/4(4), Nagaraja L,yout,
Bull Temple Read,

Chamarajapst, Bangalore-560 018,

DI‘.K.K. Kantha Raju,
S/oc V.M, Kamanna,
Room No.7, 4th Block,

P.G.Hostel, I Main Road,
Chamarajpst, Bangalors=560 018, ee Rpplicants

(Shri Srinivesa Gowda , Advocsts)
Ve
Union of India,

Ministry of Health & Family welfare,
Nirman Bhavan, New Delhi=110 011

by itsDirector General,
The Chief Medical Officsr,
Central Govt, Health Schems,
21/2/2A, 9th Main,
Jayanagar 3rd Block UWest,
Bangalore~S60 011, «+ Respondents
(Shri M,Vasudeva Rac ,. Advocats)

These applications cams up bafore this Tribunal teday for hearinge.

Hon'ble Vice-Chairman made the following:
DR DER

Shri Srinivasa Gowda, lsarned counsel for the applicants, in our

opinion very rightly prays for permission to withdraw these applica~

tions, Permission sought for is granted. Applications are dismissed

as_-withdraun, No costs. - .
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